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The contents of prayer clause of the application concerning the 

answering Respondent No. 19 are wrong, false and denied and 

disputed and the Applicant is put to strict proof thereof. 

It is therefore, most humbly prayed that this Hon'ble Tribunal may 

graciously be pleased to dismiss the Original Application No. 115 5 

of 2024 qua the answering Respondent No. 19 for misusing the 

process of law with an exemplary cost. 

New Delhi 
Dated: 07.04.2025 

Respondent No. 19 
(through its Authorized Representative) 

Through 

Pulkit Srivastava & Sumit Gaur 

BBS LEGAL 
Advocates and Consultants 

Counsel for the Respondent No. 19 
Office: C-614, 6th Floor, Tower-C, 
"NOIDA ONE" Corporate Towers, 

Sector-62, NO IDA - 201309 
(Email: pulkit@bbslegal.in) 

(M. 9999989029) 
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Schematic Drawing of Closed Loop Water 
Re-circulation System at 

• -M/s. Shri Rathi Steel Limited, MG Road llldustrial 
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BBS Legal <bbslegal.in@gmail.com>

In Re: OA No. 1155/2024, "Kaushalendra Kumar vs Union of India & Ors."
1 message

BBS Legal <bbslegal.in@gmail.com> Mon, Apr 21, 2025 at 4:57 PM
To: jawahar@jlaw.in
Cc: PULKIT SRIVASTAVA <pulkit@bbslegal.in>

Dear Sir,
PFA the Reply on behalf of Respondent No. 19 - Shri Rathi Steel Limited to the Original Application bearing no.
1155/2025.
Kindly consider this mail as advance service of the same.
Thanks & Regards

 Respondent 19 REPLY .pdf

--
Ranjeet Mishra
Senior Associate | BBS Legal
Advocate
Mobile: +91 9971863566
Email: bbs@bbslegal.in
Noida Office: 614, Tower C, “Noida One” Corporate Towers, Sec-62, Noida – 201309
Mumbai Office: 316, 12-New Bake House, Maharashtra Chamber of Commerce Lane, Mumbai – 400023

CONFIDENTIAL COMMUNICATION:
This email and its attachments, if any, contain privileged and may also contain confidential information for the intended recipient only. If you are not the intended
recipient, any dissemination, disclosure, copying or use of this email or its attachments or contents/information therein is prohibited. If you have received this e-mail
in error, please immediately contact the sender and delete the e-mail. Anyone communicating with us by e-mail accepts the risks of e-mail communication and their
consequences.

1431239

https://drive.google.com/file/d/1IaLj01jQEi29h6lhc0NfbMSs_qRgtgiN/view?usp=drive_web
mailto:pulkit@bbslegal.in

	Index
	Reply by and on behalf of Respondent no. 19, 1-13
	Annexure R-19/1: Certificate of Incorporation, 14
	Annexure R-19/2: Board Resolution, 15
	Annexure R-19/3: Flow Chart of Closed Loop Water System, 16-17
	Annexure R-19/4: NOC issued from Ground Water Department, 18-21
	Annexure R-19/5: Consolidated Consent to Operate and Authorizarion, 22-25
	Annexure R-19/6: Ground Water Test report, 26-28
	Annexure R-19/7 (Colly): Compliance reports, 29-62
	Annexure R-19/8: Submission of Water Audit report, 63-135
	Annexure R-19/9: letter dated 08.1.25 issued by Respondent NO. 19 to UPPCB, 136
	Annexure R-19/10: Letter issued by UPSIDA to the Respondent, 137
	Annexure R-19/11: Reply submitted by the Respondent no. 19 to UPSIDA, 138-141
	Vakalatnama, 142
	Proof of Service, 143


{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}



